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Counsels for the Respondent No.4 

ZEUS LAW ASSOCIATES 
2, Palam Marg, Vasant Vihar, New Delhi - 110 057 

Tel.: 011- 41733090; 8810213725 | zeus@zeus.firm.in 
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Monday, March 24, 2025 at 2:15:09 PM India Standard Time

Page 1 of 2

Subject: FW: Le'er Dated 12.03.2025 (Sale Order No. 393 dated 21.06.2022 for Li=ing of Carbon
Slurry).

Date: Monday, 24 March 2025 at 2:00:58 PM India Standard Time
From: Mansi Khanna
To: Juvas Rawal
ACachments: Le'er dated 12.03.2025.pdf

 
 
From: Gurpreet Singh Layal [mailto:gslayal@nfl.co.in] 
Sent: Wednesday, March 19, 2025 3:24 PM
To: Dr. Mansi Khanna; शुभम &ोवर
Cc: T K Batra; Sandhya Batra; Pawan Agrawal; Punit Jain
Subject: Fwd: Letter Dated 12.03.2025 (Sale Order No. 393 dated 21.06.2022 for Lifting of Carbon Slurry).
 
 
Madam 
 
 We are forwarding the email reminder sent to M/s Shubham Sales Co., Rohtak. for your
kind information.
 
Regards 
 
Gurpreet Singh Layal
Chief Manager (Matls.)
 
---------- Forwarded message ---------
From: Gurpreet Singh Layal <gslayal@nfl.co.in>
Date: Wed, Mar 19, 2025 at 3:20​PM
Subject: Fwd: Letter Dated 12.03.2025 (Sale Order No. 393 dated 21.06.2022 for Lifting of Carbon
Slurry).
To: Shubham Sales Co. Rohtak <SHUBHAMSALESCOM@gmail.com>
Cc: Pawan Agrawal <pagrawal@nfl.co.in>, Punit Jain <punit.jain@nfl.co.in>
 

Dear Sir,
 
 In continuation  to trailing mail you are once again  requested  as under :-

 
1.  Please  submit the mutually agreed Undertaking cum Indemnity Bond (on non-judicial stamp paper of
Rs. 100/-) along with Post Dated Cheques of equal amount enabling us to proceed further for release of
financial assistance for expeditious lifting of Carbon Slurry.

   2. Please start the lifting of Carbon Slurry immediately. 
 
 
 Regards,
Error! Filename not specified.
Gurpreet Singh Layal
Chief Manager (Matls.) 
---------- Forwarded message ---------
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Page 2 of 2

From: Gurpreet Singh Layal <gslayal@nfl.co.in>
Date: Wed, Mar 12, 2025 at 9:10​AM
Subject: Letter Dated 12.03.2025 (Sale Order No. 393 dated 21.06.2022 for Lifting of Carbon
Slurry).
To: Shubham Sales Co. Rohtak <SHUBHAMSALESCOM@gmail.com>
Cc: Pawan Agrawal <pagrawal@nfl.co.in>, Punit Jain <punit.jain@nfl.co.in>
 

Dear Sir 
 
With Reference to your request dated 10/01/2025, 10/02/2025 & 28/02/2025, please find herewith
attached letter for your further necessary actions. 
 
Regards 
 
Gurpreet Singh Layal 
Chief Manager (Matls.)

अस्वीकरण : यह संदेश गोपनीय एवं िवशेषािधकृत ह ै| यह ईमेल एवं इसके साथ प्रेिषत फाईलें, गोपनीय और केवल संबोिधत व्यिक्त
या संस्था के उपयोग के िलए हैं | यिद आपको यह ईमेल गलती से प्राप्त हुआ ह ैतो आप इस ईमेल का प्रसार, िवतरण या प्रितिलिप न
करें, प्रेषक को तुरतं ईमेल द्वारा सूिचत करें और अपने िसस्टम से इस ईमेल को हटा दें | प्रेिषती के अितिरक्त अन्य िकसी के द्वारा
िकसी भी ढंग से इस ईमेल का उपयोग अनािधकृत ह ैऔर ऐसा कोई उपयोग उपयुक्त कारर्वाई के िलये उत्तरदायी होगा | 
नेशनल फिटर् लाइजसर् िलिमटेड ने यह सुिनिश्चत करने के िलये समुिचत सावधानी बरती ह ैिक इस ईमेल में कोई भी वायरस न रह,े 
तथािप इस ईमेल अथवा संलग्नक के उपयोग से होने वाली िकसी भी हािन अथवा क्षित के िलए एनएफएल िजम्मेदार नहीं होगा |

Disclaimer : This communication is confidential & privileged. This email and any files transmitted with it
are confidential and intended solely for the use of the individual or entity to whom they are addressed. If
you have received this email in error you should not disseminate, distribute or copy the email, further
notify the sender immediately & delete the email from your system. Use of this email in any manner by
anyone other than the addressee is unauthorized and shall be liable to take appropriate actions against
such usage. 
National Fertilizers Limited has taken reasonable precautions to ensure that no viruses are present in
this email, however, it cannot accept responsibility for loss or damage arising from the use of this email
or attachment. 
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